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A su m  of R s. 10,78,880 w as lo o ted  
f ro m  th e  C a n a ra  B an k , M a h a ra n i B agh  
Branch on 21-2-82.

(3 ) C ase F I R  No. 750 da ted  7-9-81 
u / s  3 9 2 /3 9 4 /3 9 7 /3 4 2 /3 4  IP C  P. S- 
D e fe n c e  C olony,

A sum of" Rs. 2 27,452 was looted 
f ro m  th e  C a n a ra  B ank , N ew  D elhi, 
S o u th  E x te n s io n  B ra n c h  on 7- 9- 81.

( 4 ) C a se  F I R  N o m 193 d a te d  12- 4.82 
t l /s  392|398|343|34 I P C  a nd  25l27j54;59| 
A r m s  A p t P . S. H a ia  K h a s .

A sum of Rs. 2,27,462 Was looted 
fro m  th e  P u n ja b  N a tio n a l B an k , G ee- 
ta n ja li  E n c lav e  B ran ch , N ew  D elh i on 
12.4 .1982.

N o a m o u n ts  h av e  b een  re co v e re d  so 
far in these cases

Selection grade to employees in Delhi 
Administration

7797. S H R I S A T Y A G O P A L  M ISR A : 
W ill th e  M in is te r o f iHOME A F F A IR S  
b e p leased  to  s ta te :

(a )  w h e th e r  th e  o rd e r  issued  by  
G o v e rn m e n t in  1976 fo r g iv in g  se lec -
tio n  g ra d e s  to  em p lo y ees  has  n o t been  
im p le m e n te d  in  th e  D elh i A d m in is tra -
tion;

(b ) if  so, th e  reaso n s  fo r  no t im p le -
m e n tin g  by  th e  D elh i A d m in is tra tio n ; 
and.

(c) by what lime such selection 
g ra d e s  a re  p ro p o sed  to  b e  in tro d u c e d  
in  t h e D elh i A d m in is tra tio n ?

T H E  M IN IST E R  O F ST A T E  IN  
T H E  M IN IST R Y  O F H O M E A F F A IR S  
A N D  D E P A R T M E N T  O F  P A R L IA -
M ENTARY AFFAIRS (SHRI P. VEN'-
K A  T A S U B B A I A H ) ; (a )  I t  has been  
re p o r te d  b y  th e  D elh i A d m in is tra tio n  
th a t  th e y  a re  fo llo w in g  th e  in s tru c tio n s  
issued by the Ministry of Finance in 
J a n u a ry , 1977, fo r  th e  in tro d u c tio n  of 
S e lec tio n  G ra d e  m  G ro u p  ‘C’ a n d  ‘D ’ 
p o sts  fro m  1- 8- 1976. T en  D e p a r t-
m en ts /O ffices  of th e  A d m in is tra tio n  
h a v e  a lre a d y  in tro d u c e d  se lec tio n

grade. In ten other D epartm ents/ 
Offices of th e  A d m in is tra tio n  th e  e lig i-
b il i ty  fo r  th e  g ra n t  0f se lec tio n  g rad e  
is n o t d u e  fo r  th e  p re s e n t  P ro p o sa ls  
in  re sp e c t of th e  re m a in in g  d e p a r t-
m e n ts  h a v e  e i th e r  b een  o r a re  being  
re fe r re d  to  th e  co n ce rn ed  C e n tra l 
M in is tries . T h e  A d m in is tra tio n ’s p ro -
p o sa l fo r  th e  in tro d u c tio n  of se lc tion  
g ra d e  in  G ra d e  I II  (M in is te r ia l)  of th e  
D elh i A d m in is tra tio n  S u b o rd in a te  S e r -
v ice  h as  been  re je c te d  in  c o n su lta tio n  
w ith  th e  M in is try  of F in a n c e  as th e  
p e rc e n ta g e  of a c u te  s ta g n a tio n  in  th e  
g ra d e  w a s less th a n  th e  p resc rib e d  
n o rm s.

(b) and (c). Do not arise in view of 
th e  a n sw e r  to  p a r t  ( a ) .

Shortage of Trained Manpower

7798. DR. K R U P A S IN D H U  B H O I: 
W ill th e  P R IM E  M IN IS T E R  b e  p leased  
to  s ta te : 1

(a )  w h e th e r  a N a tio n a l In s ti tu te  of 
In fo rm a tio n  T echno logy  h a s b een  set 
up  to  h e lp  in o v e rco m in g  th e  acu te  
sh o rta g e  of tra in e d  c o m p u te r  m a n -
p o w e r in  th e  c o u n try ;

(b ) if  so, th e  d e ta ils  th e re o f  w ith  
p ro g ra m m e  of ac tio n ; and

(c) how  fa r  it w ill go in  m ee tin g  
th e  re q u ire m e n t of tra in e d  p e rso n n e l 
fo r  h a n d lin g  co m p u te r  in s ta lla tio n s?

TH E DEPUTY MINISTER IN THE 
D EPARTM ENT OF ELECTRONICS 
(SHR I M. S. SANJEEV RAO): (a)
and (b). According to a brochure re-

ceived from “National Institute of 
In fo rm a tio n  T ech n o lo g y ” (N U T ), it 
has  been  s e t  u p  ‘‘w ith  th e  o b jec tiv e s  of 
o ffering  firs t c lass  s h o r t  and  m ed iu m  
te rm  co u rses  in  th e  a re a  of In fo rm a -
tio n  T ech n o lo g y ”. N U T  is a  p r iv a te  
In s t i tu t io n  n o t a id ed  b y  th e  G o v e rn -
m en t.

(c) Government have no informa-
tio n  on  th e  m a tte r .




